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Farmers affected due to flood in Assam

1018. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of HOME
ATFAIRS be pleased to state:

(a)  the details of cultivable land destroyed during flood in Assam as well as
cultivable land that washed away in erosion caused by river Brahmaputra, Barak and
their tributaries during last year and till date;

(by the details of farmers being affected during flood by way of unfertile silt
deposition, erosion, diversion of river etc. in Assam including total crop area being lost;

(¢)  whether the Central Government proposes to provide financial assistance or
package to the farmers who became landless;

(dy if so, the details thereof; and

(e)  if not, the details of measures being taken to rehabilitate these farmers and
their present status?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) and (b) As per the information
received from the State Government of Assam, 4.31 lakh ha. area of cultivable lands
have been destroyed by flood. State Government has also reported that the area of
cultivable land washed away in erosion caused by the river Brahmaputra, Barak and
their tributaries of the last year is under assessment.

State Government has also reported that the details of farmers being affected by
way of unfertile silt deposition, erosion, diversion of river in Assam including total crop
area being lost 1s under assessment.

The State Government has taken necessary relief and rehabilitation measures on
large scale to tackle the situation. State Govemnment has disbursed an amount of
Rs. 43.39 crore in the form of gratuitous relief to such flood affected eligible families
as per the provision of the norm.

(c) to (e) Following the visit of Hon'ble Prime Minister, the Government of India
immediately released an amount of Rs. 500 crore from State Disaster Response Fund
(SDRF) and National Disaster Response Fund (NDRF) to the Government of Assam
for undertaking relief measures of immediate nature in the affected area of the State,
as under -

(Rs. in crore)

2nd Installment of Central share of SDRF for the 124.63
year 2011-12 released on 2.7.2012

1st and 2nd Installments of Central share of SDRF 261.73
for the year 2012-13 released on 2.7.2012
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About 25% Central share of 1st installment of SDRF 68.64
due for the year 2013-14 released in advance during
2012-13, on 2.7.2012

Released on an 'on account' basis from National 45.00
Disaster Response Fund on 27.7.2012

Tortav: 500.00

Turther, the rehabilitation of farmers affected due to flood and erosion, who become
landless is required to be undertaken by the concerned State Government from its own
resources/ Plan funds and as per its existing land policy.

Crime against women

1019. DR. GYAN PRAKASH PILANIA: Will the Minister of HOME AFFAIRS
be pleased to state:

(a)  the crime-wise, vear-wise and State-wise number of FIRs registered for crimes
against women during past three years;

(by  the percentage increase, head-wise and year-wise;
(c)  the disposal of above percentage, percentage challan and conviction;

(dy out of accused, how many were known to victims, how many were relatives,
percentage thereof,

(e) above statistics for Delhi, Kolkata, Mumbai and Chennai;, and
() which is worst State/Metropolis regarding crimes against women?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI R.PN. SINGH): (a) to (c) As per information provided by National Crime Records
Bureau (NCRB), the State/UT-wise details crime-wise cases registered, percentage
variation over previous years, cases charge sheeted, cases chargesheeting rate, cases in
which trials are completed, cases convicted, cases conviction rate under crime against
women during 2009-11 are given in Statement-I and II respectively (See below).

(dy The information is collected in respect of rape cases only. The information
1s given in Statement-I11 (See below).

() The requisite information 1s given in Statement-IV and V respectively
(See below).

(f3  As per the latest available data the highest cases of crime against women
are reported from West Bengal (29,133 cases) followed by Andhra Pradesh (28,246
cases) and Uttar Pradesh (22,639 cases). The highest numbers of cases of crime against

women reported are reported from Delhi followed by Mumbai and Kolkata during 2011.



